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None appears on behalf of the applicnt. It appears from the 

rucorl that on the last four •ccasions the applicant did not 

appear before this Tribunal nor did his Aluocat.. 

In view of the above, the applicatioi is dismissed for 

default. 

Mrs.Uma Sanyal is present on behalf or the respondents. 

No order is passed as to cOsts. 

(D.Purkayasth ) 
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